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(l\), Every attempt is made 10 obtain 
the 'be.I·lernls for India. This is based. 
amo"t!g trtlle-r tmngs,' '9ft information 
relating to the te-rms of PL.480 Agree_ 
ments bctwcen U.S.A. and other coun-
tri....A formal study relating to the 
terms 'Of 'such agreem~nts has, however, 
not beeh prepsr.ed. 

(c) It is understood that the Cooloy 
Loan provisioridoes not form part of 
the ,'PLJ 4'80 'Agtee-ments wIth Yugo-
slaVia. n may be poirtted out that the 
Cooley Loan provision is generally 
meant for American firms or their affi-
Hates.in the reclpient countries who 
may need local currency fmancing. 

(II) No, Blr. 

Legallsation of Abortion 

"t90. Shri Yashpal Singh: 
. Dr. Ranen Sen: 
Shrl P. R.Chakravertl: 
Shrl H. C. Llnga Reddy: 
Sbri ODkar Lal Berwa: 
Shrt D. C. Sharma: 
Shrl Basumatarl: 

Will the Minister of Health and 
Family PlannIng be pleased to state: 

(a) whether the Committee appoint-
ed to go into the question 01 legalis-
ing abortion has submitted its report; 
and 

(b) If so. the recommendations 
thereof? 

The Minister of Health and .'amily 
Planning (Dr. Sushila Nayar): (a) Not 
yet; the time for the submission of the 
report has been extended upto the 30th 
December, 1966. 

(b) Docs not arise. 

Unil'orm Sales Tax Pattern 

·491. Shrlmati Savltrl NIIllm: 
Shri H. C. Linra Reddy: 

Will the Mini"t~r of Finance be 
pleased to state: 

(a) whether Government propose to 
adopt unifoml India-wide sales-tax 
pattern; and 

(h) if '0. the nature of the propo-
sal? 

The Deputy Minister in the Minis-
try of Finance (Sltrl L. N. Mishra): 
(a) and (b >. Since levy of tax on sales 
or purchases made inside a state is a 
St"tc suhject of taxation. the question 
of adopting uniform India-wide sales-
tax pattern by the Central Government 
docs not arise. 

U.S. Aid 

1- 492. Shri P. R. Chakraverti: 
Shrl H. C. Lin,a Reddy: 
Shrl D. C. Sharma: 
Shri Onkar Lal Berwa: 
Shrl Ram Harkh Yadav: 
Shrimati MalmOllna Sultan: 

Will t.he Minister of Fiaance be 
plc8sed to state: 

(a) whetl10t it Is a fact that U.s.A. 
has tuken steps to make available its 
contributions of non~proj~ct a.ssistance 
to Indin for the current financial year; 
and 

(b) the amount forthcoming in addi-
tion 1 () $200 million aleady released? 

The Minister of Finance (Shri 
Sachindra Chaudhur\): (a) and (b). 
The USA has so far made evailable 
two loans totalling $250 million as its 
contributions of non-project assistance 
to India for the current financial year. 
Further non-project assistance for thU 
year is under negotiation. 
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*493. o;fi ~ smR: ifl1'T 
~ I:(Ii qf~ filq~ -.fiT 
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